
ORIGINAL IN HINDI 

 

Government of India 

Ministry of Consumer Affairs, Food and Public Distribution 

Department of Consumer Affairs 

 
LOK  SABHA 

 

STARRED QUESTION NO. *31 
 

TO BE ANSWERED ON 20.07.2021 

 
 

GRANT FOR CONSUMER AWARENESS 

 

*31. SHRI OMPRAKASH BHUPALSINH ALIAS PAWAN RAJENIMBALKAR:  

SHRI KRUPAL BALAJI TUMANE:  

(OIH) 

 

Will the Minister of CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION 

miHkksDrk ekeys] [kk| vkSj lkoZtfud forj.k ea=h be pleased to state:  

 

(a) whether the Union Government releases any grant-in-aid to the State Governments/Union 

Territories for undertaking consumer awareness activities;  

(b)  if so, the details of the amount of funds released to Maharashtra under the said scheme since 

the year 2017 till date;  

(c) whether the Government of Maharashtra has sent/forwarded any proposals to the Union 

Government for releasing the numbers of various organizations/ agencies/NGOs which have 

PFMS registration and if so, the present status thereof;  

(d)  whether the Union Government has approved the said proposals; and  

(e) if so, the details thereof and if not, the reasons therefor? 

 

ANSWER 

 

miHkksDrk ekeys] [kk| vkSj lkoZtfud forj.k ea=h  

¼Jh ih;w’k xks;y½ 

 

THE MINISTER OF  

CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION 

  (SHRI PIYUSH GOYAL) 

 

(a) to (e)  :   A Statement is laid on the Table of the House.  

***** 

 



 

 

 

 

STATEMENT REFERRED IN REPLY TO PARTS (a) TO (e) OF LOK SABHA STARRED 

QUESTION NO.*31 FOR 20.07.2021 REGARDING GRANT FOR CONSUMER 

AWARENESS. 

--------------------------------------------------------------------------------------------------------------------- 

 

(a) to (e):        The Union Government, under Consumer Awareness Scheme, has a component of 

releasing grants-in-aid to the State Government based on receipt of proposal specifying the activities 

to be carried out, funds required and utilization certificates for the grants released in previous years 

subject to availability of funds. 

 

A letter was received from State Government of Maharashtra with information of 103 

entities. However, the details of implementing agency of the State Government of Maharashtra and 

the activities proposed to be carried out along with requirement of funds were not received. The 

State Government of Maharashtra was requested to provide the specific proposals and pending 

utilizations certificates vide letter No. K-2/2/2021 dated 2nd March 2021. Therefore, for want of 

specific proposal and pending utilization certificates for the funds released earlier, no funds under 

the Consumer Awareness Scheme could be released to the Government of Maharashtra from the 

year 2017 till date. 

 

***** 


